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T h i s  r e v i e w  a p p l i c a t i o n  h a s  b e e n  f i l e d  t o  r e v i e w

t h e  o r d e r  p a s s e d  by t h e  T r i b u n a l  on 6 , 8 . 2 0 0 4  i n  OA No.

6 5 6 / 2 0 0 2 .

2 .  I n  t h e  p r e s e n t  RA, no c l e r i c a l  e r r o r  o r  g l a r i n g  

m i s t a k e  h a s  been  p o i n t e d  o u t  by t h e  a p p l i c a n t .  I t  i s  t h e  

s e t t l e d  l e g a l  p o s i t i o n  t h a t  t h e  r e v i e w  p r o c e e d i n g s  a r e  t o  

be s t r i c t l y  c o n f i n e d  t o  a m b i t  and  s c o p e  o f  O rder  47 R u le  1 

o f  CPC. In  e x e r c i s e  o f  t h e  j u r i s d i c t i o n  u n d e r  O rd e r  47 Rule

1 o f  CPC i t  i s  no t  p e r m i s s i b l e  f o r  an  e r r o n e o u s  d e c i s i o n

t o  be r e h e a r d  an d  c o r r e c t e d .  I t  must be  rem em bered  t h a t  a 

r e v i e w  p e t i t i o n  h a s  a l i m i t e d  p u r p o s e  and  c a n n o t  be  a l l o w e d  

t o  b e  an  a p p e a l  i n  d i s g u i s e .  The H o n 'b l e  Supreme C our t  i n  

t h e  c a s e  o f  Union o f  I n d i a  Ms* T a r i t  Ran.ian D a s i

2004 s e e  (L&S) 160 h e l d  t h a t  " A d m i n i s t r a t i v e  T r i b u n a l s  A c t ,  

1985 S .  14 -  Review -  Scope ~ t h e  T r i b u n a l  c a n n o t  a c t  a s  a r  

a p p e l l a t e  c o u r t  w h i l e  r e v i e w i n g  t h e  o r i g i n a l  o r d e r ” *

3 .  In  v iew o f  t h e  f o r e g o i n g ,  ue do n o t  f i n d  any m e r i t  

i n  t h i s  RA, which  i s  a c c o r d i n g l y  r e j e c t e d  a t  t h e  c i r c u l a ­

t i o n  s t a g e  i t s e l f ,stage i t s e i r  . y a
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